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[THE MINISTER OF STATE IN
THE MINISTR!¢ OF HOME AF-
FAIRS AND I THE DEPARTMENT
OF PERSONNE L. (SHRI RAM NIWAS
MIRDHA): (a) and (b) According to
information rec: ived from the Govern-
p.ent of Uttar >radesh, one person in
army uniform ind calling himself as
S. R. Hassan was arrested on 18th
October 1973 in Allahabad. A case
U|S| 140|147 II'C and rule 7]56/58 of
D.LR. 1971 has been registered against
him and invest.gation 1s in progress.
No espionage a 1gle has been disclosed
in the investig tions made so far.]

AILR. Station at Mangalore

1694. SHRI 1, S. NARASIAH: Wwill
the Minister of INFORMATION AND
BROADCASTL /G he pleased to state:

(a) the pro,ress made so far in
respect of the setting up of a A.LR.
Station at Marngalore and transmitter
at Brahmawar and

(b) by whey
Mangalore wil

the A.LR. Station at
start functioning?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) Studios at Manga-
lore—The construction of the studios
building has come upto plinth level
and equipment has been ordered.
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Transmitter ot Udipi near Brahma-
war.~—~The consirluction is ai an ad-
vanced stage and equipment has been
ordered.

(b) The project is likely to be com-

pleted during 1975-76. However
as the transmitter installation
1g likely to be completed before

the studios are commissioned, it is
proposed to relay programmes from
Bangalore till the studios at Manga-
lore are commissioned,

Allegations against Chairman of
Odapda Panchayat Samiti
Dhenkanal, Orissa

1695. SHRI K. P. SINGH DEO: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any allegations of cor-

ruption, misappropriation of public
funds and embezzlement of high
school funds have been brought

against the Chairman of the Odapada
Panchayat Samiti in the Sardar Sub-
Division of Dhenkana] District Orissa
in memoranda by the members of the
public of that area;

(b) whether these memoranda have
been submitted to the District Collec-
tor, I.G. (Vigilance). Orissa, and to
the Government of Orissa six months
back; and

(¢) if so, what are the main alle-
gations, and the steps taken by Gov-
ernment 1o have the matter investi-
gated; and action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) to (c).
Petitions have been presented to the
District Collector and the Director,
Gram Panchayal, Orissa in respect of
some donations received by the Chair-
man, Odapada Panchayat Samiti ag
Secretary of the Kharaga Prasad High
School. The matter is under enquiry.
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